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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH, GUWAHATI 

239 of 2005. 

07.03.2006 
DATE OF DECISION 

Sri A.K. Das 
•••••••••••••••••••••••••••••••••••••••••••••••••••••••••••••••JpplCant/s 

Mr. B.K. Mahajan, Mr. D. Ahxned, Mr. N. Haque, Mr. R. Islam and Mr. 
HI Choudhury 

• 5*tttt Sflt1OWfl.DI,..,,It went..... Jkdocate for the 
Applicantls. 

— Versus- 

Union of India & Others 
................................. ......... ................ .... ................ Respondent/s 

Dr. M.C. Sarma, Railway Counsel. 
.......................................................... ................. ............. Advocate for the 

Respondents 

-,-J1u--iv 

THE HON'BLE SRI B.N. SOM, VICE CHAIRMAN (A). 
THE HON'BLE MR. K.V. SACHIDANANDAN, VICE CHAIRMAN (J) 

Whether reporters of local newspapers 
may be allowed to see the Judgment? 

Whether to be referred to the Reporter or not 7 

Whether to be forwarded for including in the Digest 
Being compiled atJodhpur Bench? 	 ,Ys/No 

Whether their Lordships wish to see the fair copy 
oftheJuclgment? 

Vice-Chairman (j) 



CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No. 239 of 2005. 

Date of Order This the 07th day of March 2006. 

The Hon'ble Sri B.N. Som, Vice-Chairman (A). 
The Honble Sri K.V. Sachidnnandan Vice-Chainnan cJJ. 
Sri Abhay Kr. Das 
S/o Banti Ram, Das 
VIII & P.O. Diliina 
Dist. - Kawrup, Assam 

Applicant 

By Advocates Mr. B.K. Mahajan, Mr. D. Abmed, Mr. N. Haque 
Mr. R. Islam and Mr. H.I. Choudhury. 

- Versus - 

The Union of India, 
Represented by the Secretary to the 
Government of India, 
Ministry of Railway, 
New Dethi. 

The General Manager, 
North East Frontier Railway 
Maligaon, Guwahati - 11. 

The Chairman, 
Railway Recruitment Board, 
Station Road, Guwahati- 781 001. 

The Assistant Secretary, 
Railway Recruitment Board, 
Station Road, Guwahati - 781 001. 

I I ••• Respendents. 

By Advocate Dr. M.C. Sarma, Railway Counsel. 
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ORDER IORALI 

K. V. SACHIDANANDAN (V.C.) 

Pursuant to an advertisement dated 10.07.2003 for 

recruitment in Group 'D' category posts lying vacant in the 

Northeast Frontier Railway, the applicant submitted his 

application. The applicant appeared in the written test held on 

09.11.2003 and the result was also published on 27.04.2005. 

Thereafter, the applicant appeared in the physical efficiency test 

held on 10.092005. On 10.06.2005, the' applicant appeared in the 

office of the Railway Recruitment Board, Guwahati for verification 

of the criginal documents, However, the applicant's name did not 

appear in the final result published on 13.07.2005. The applicant 

made representation. But, the respondents did not response to the 

same. Being aggrieved by the said order, the applicant has filed 

this application seeking the following reliefs: 

to direct the respondent authorities to 
immediately select the applicant in the final 
select list for the recruitment of Group D 
category 	for 	the 	post 	of 
Trackman/Khalasi/Helper - II etc, lying 
vacant in the North East Frontier Railway. 
To direct the respondent authorities to 
inimediately appoint the applicant in the 
Group - D category. 
To direct the respondents to give an 
opportunity to the applicant to rectify the 
defects (if any) in the original certificates and 
thereafter given appointment to the 
apphcant. 
Cost of the applicant and/or 
Any other relief to which the applicant is 
entitled under the facts and circumstances 

19 
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of the case and as may he deem fit and 
proper by this Hon'ble Tribunal. 

The respondents have filed a rely statement contending that 

Indian Railways published Employment Notice No. 1103 

(Centralised Group D) dated 13.06.2003 for group D posts in 

Employment News dated 28.05.2003 stipulating: the age and other 

qualifications. The respondents have annexed the advertisement 

published in the Assain Tribunal, a local dailies as Annexure - R2 

which was indicative only with clear indication that. the 

advertisement contains important points only. For more details the 

Employment News dated 28.06.2003 should be referred to. The 

respondents also stated that the applicant has not complied with 

the condition stipulated in para 2.2 of the centralized 

advertisement. 'Therefore, this is not a good case for the applicant. 

We have heard Mr. N. Haque 9  le med counsel for the 

applicant and Dr. M.C. Sanna, led railway counsel for the 

Railways. 

Counsel for the applicant submits that the applicant being 

eligible for the post of Group '1)' applied for the same and did the 

necessary formalities as published in the local dailies. Counsel also 

submits that the applicant was not aware I  that the original 

certificate should bear the counter signature of the Inspector of 

School since it was not in the advertisement published in the local 

lslies. The applicant had known the condition only when his 

candidature was reected on the ground that in the certificate there 
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is no counter signature of the Inspector of School. Counsel for the 

applicant also submits that the defect is technical in nature and it 

can be removed at any staga Therefore, the applicant has a good 

case. Counsel for the respondents, on the other hand, submits that 

the applicant's contention cannot be accepted that the Employment 

notice was totally beyond his Irnowlecige and the cse of the 

applicant is devoid of merits, since in the notice published in the 

local dailies it is clearly stated to refer the 'Employment News 

We have given due consideration to the arguments made by 

the counsel for the parties and materials placed on record. The 

respondents have also produced the Employment News at 

Annexure - RI dated 28.06.2003 and paragraph 2.2 of the said 

notification reads as follows ;- 

"PROOF OF AGE (a) A certificate issued by VIIIth 
Board or equivalent or (b) Metric certificate 
issued by Board or (c) School leaving certificate 
counter signed by Inspecthr of Schools! District 
education Officer etc,' 

Obviously on going through the Employment News this aspect 

of counter signature of the Inspector of School was omitted in the 

paper the advertisement. We requested the counsel for the 

applicant as to the legal position with reference to state education 

code as to the mandatory nature of the counter signature. However, 

counsel for the applicant submits that he has got counter signature 

subsequently in the original certificate. Therefore, there is no such 

doubt in genuineness of the certificate. The question only to be 
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decided by this Court is as to whether the defect is curable or relief 

can be granted to the applicant. 

7. 	Counsel for the applicant relied on decisions of the Hon'bie 

Supreme Court in the case of (1) Paddar Steel Corporation Vs. 

Ganesh Engineering Works & Others, (1991) 3 SCC 273 and (2) B. 

Bhuyan Chowdhdury Vs. Union of India, (2001) GLT 341, wherein 

Hon'ble High Court observed that "defect in the lowest tender was 

curable in nature and did not affect the substance of the tender". 

The High Court observing Article 14 of the Constitution of India in 

paragraph 10 of the said order observed; 

"10 A right to choose one tender from the 
other can not be said to be arbitrary unless 
the said power is found to be exercised for 
any collateral purpose. Article 226 of the 
Constitution is a form of judicial review to 
keep the authorities within the bounds of 
law. The Court is concerned with the 
legitimacy of the decision making process. 
The balancing and weighting the situation 
and thereafter reaching its decision is 
primarily matter for the.public authorIty and 
not. for the Court. Judicial review is meant 
for upholding of the rule, of law and the 
Constitution. The Indian Constitution 
enshrines the rule of law and guaranteed 
constitutional right to the subjects, it also 
guaranteed remedy for enforcement of its 
rights. Article 226 is aimed to secure that 
the State and its instrumentalities are kept 
within , the limits of the power and Judicial 
Review is meant to render justice to the 
individual concerned with the legality of the 
decision making process and not with the 
merits of the judgment. The discretion to 
find out the right persons 'among the 
tenderers is entrusted upon the 
administrative authority. But then the 
Court is entrusted with the duty of uphold 
the law and decide what 'is lawful. A 

L 



decision that is absurd or perverse is 
unreasonable and therefore arbitrary. A 
judgment arrived at by the lawful authority 
that is oppressive to the subject is violative 
of Article 14 of the Constitution of India. A 
decision may also be arbitrary 	and 
discriminatory 	where it is unduly 
oppressive and unjustifiably inflict excessive 
hardship to a citizen by invading his right 
or interest. Ho doubt the. administrative 
authority is authorized to have a free play 
within the joints - a margin of apreciation 
is to be allowed to the maker of the 
decision, But the Court is equally charged 
with the duty to see as to whether the 
authority acted within the limits set down 
by law In R.V. Tower Hamlets London 
Borough Council, ex p Chentik 
Developments Ltd. reported in (1988) I All 
ER 961 the Court summarized the 
principles in the following passages: 

"....... The Court is entitled to 
investigate the action of the local 
authority with a view to seeing 
whether or not they have taken 
into accounts maters which they 
ought not to have taken into 
account, or, concersely have 
refused to take into account or 
neglected to take into account 
matter which they ought to take 
into account. Once that question 
is answered in favour of the local 
authority, it may still be possible 
to say that, although the local 
authority had kept within the 
four corners of the matters 
which they ought to consider, 
they have nevertheless come to a 
conclusion so unreasonable that 
no reasonable authority could 
ever have come to it. In such a 
case, again I think the Court 
can interfere. The power of the 
Court to interfere in each case is 
not as an appellate authority to 
override a decision of the local 
authority, but as a judicial 
authority which is concerned 
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and concerned only, to see 
whether the local authority has 
contravend the law by acting in 
excess of the power which 
parliament. has confined in them 

The High Court further observed that though the earnest money 

was deposited, but according to the respondents it was in the name 

of wrong person, which was clarified by the bank itself which stood 

as the guarantor and Hon'ble High Court declared that the defect 

is curable in nature winch did not affect the substance of the 

tender. 

Counsel for the applicant submits that the defect is directory. 

in nature, not mahdatory. He also submits that two identical 

persons, namely Sri Dehabrata Rby and Sri Biplab. Das had been 

granted the benefit in the said circumstances. Counsel for the 

respondents submits that he has not aware of the said benefits 

granted to such candidates. However, considering the submission 

madô by the learned counsel for the applicant, if the benefits have 

been granted to such persons, we are of the view that the benefit 

should also be granted to the applicant as well. 

In the facts and circumstances of the case, we direct the 

respondent to send one of the officers, to find out whether the 

counter signature certificate is genuine or not and if convinced, the 

applicant will be granted the benefit of appointment, if otherwise 

found fit complying with the other formality, if any, and necessary 

!1 



order passed and communicate the same to the applicant as 

expeditiously as possible. 

The O.A. is allowed. In the circumstances, no order as to 

costs. 

(K. V. SACHIDANANDAN) 
VICE CHAIRMAN (J) 

(jN.6M) 
VICE CHARIMAN (A) 

/ mI)/ 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAIIATI BENCH 

• 	 OnalApplicaüono. 	12005 

Sri A.K. Das 
0 	 :... 	 Applicant 

Versus - 

'Union of India & Ors. ... 	 Respondents 

LISTS OF DATES/SYNOPSIS 

1. Annexüre —Ä : Employment Registration Card. 

• 	 2. Annexure —B Certifiéate dated 0703.1995. 

3: Annexure - C Employment Notice No. 1 of 2003 (Indicative) 
- 

dated 28.06.2003 

• 	 4. Annexure—D Examination dated 09.11.2003. 

 Annexure —E : 
Result, of Written Examination of CategoryNo. 1 
of 2003 (Group 'D') 

 Annexure - F • 	 : Call letter for document verification dated 	0 

10.06.2005.. 

0 	
7 Annexure - G Result of Category No. 1 

 Annexure —H : Transfer leaving certificate dated 13.03.1997. 

 Annexure —I : Judgment and Order dated 24:08.2005., 
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• 	 TIlE CE1iTRAt A9'TJV TRIBUNAL:: GUWAHATI BENCH 

- - ---ATttWAIIATI 

• 0ANOLJ2005 

-BETWEEN- 

ShriAbhayKLDas 
• 	

SIO U Banti Ram Das' 

Viii & P.O. Dihina 

District - Kamrup Assam 

—APPLICANT 

• 	 -Veius- 

I. 	TheUnionofindia, 

• 	Represented by the Secretary to the 

Goit. of India, Ministry of Railway, 

New Delhi 

2.. 	The General Manager, 

North East Frontier Railway, 

Maligaon, Guwahati –ii 

3. 	The Chairman 

Railway Recruitment Board 

Station Road, Guwahati - 781001 

I 

4.. 	The Assistant Secretary, 

Railway Recruitment Board,, 

Station Road, Guahali –781001 

- RESPONDENTS 

DETAILS OF APPLICATION 

1. PARTICULARS OF THE ORDER AGAINST WHICH THE 

APPLCLATION IS MADE 

The instant application is filed against the impugned action on the part of 

the respondents in not appointing the appJcant into the post of Group - D 
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after qualiing in the written test, ptiysical 

JURISDICTION OF THE TRIBUNAL: 

The applicant declare that the subject mater of instant application is within 

the jurisdidion of this Hon'ble Tnl,unal. 

LIMITATION: 	 (J3 
The applicant further declare that the instant application is filed within the 

limitation period prescribed under Section 21 of the Administrative 

Tribunal Act, 1985. 

'4. FACTS OF THE CASE: 

4.1. 	That the applicant is a citizen of India and as such he is entitled 

to all the rights, protections and privileges as guaranteed under 

the constitution of India and the laws of the land. - 

42. 	That the application begs to slate that he studied uplo Class IX in 

the Krishna Dcv High School and Ihereafier he could not pursue 

his studies due to the poor economic conditions of his tiunily and 

is constantly looking for a job in order to mitigate the poor 

economic condition of' the Ilunily. After that he registered 

himself in the District Employment Exchange and registration 

number allotled to the applicant by the Department of Labour 

and Employment Exchange is 987i0 I. The petitioner belong to 

Schedule Caste community and the Deputy Commissioner 

Kamnip issued a certificate in that respect on 7-3-95. 

A copy of the Employment Exchange Registration 

• ' certificate and, caste certificate are annexed 

herewith and marked as Annexures-. A, and B 

respectively. 

4.3. 	That while the applicant was in search of a suitable job he came 

across an advertisement published on 10-7-03 in the local 

English newspaper "Assam Tribune" for recruitment of Oroup-D 
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the North East Frontier Railway. The said 

advertisement issued by the Chairman, Railway Recruitment 

Board, Guwahati —1. 

A copy of the advertisement dated 10-7-03 is 

annexed herewith as Annexure - C to this 

applicatroit 

That pursuant to the adveilisement the applicant collected the 

prescribed applicalion format, filled up the same and submitted 

the format along with required enclosure to the concerned 

authorities after fulfilling the required tbrnalities as stipulated in 

the said advcrtisemcnl 

That after receipt of the forms and enclosures the authorities duly 

verified the same and admit card was issued to the applicant for 

the recruitment test to be held on 9-I 1-03 in the centre namely, 

Sarvajanik Hindi RE. School, Lalrnati, Noonmati, Guwahati - 

21. The applicant was allotted with the Roll No, 23002053. 

A copy of the admit card is annexed herewith and 

marked as Annexure-D to this application. 

That thereafter with thorough preparation the applicant appeared 

in the written test dated 9-11-03 and he came. out successfully 

which is evident from the result declared in the newspaper 'The 

Assam Tiibun& dated 27-4-05 where the Roll No. of the 

applicant appeared.. 

A copy of the result sheet published in the 

newspaper 'The Assath Tribune dated 274-05 is 

annexed herewith as Annexure-E to this 

application. 

That pursuant to his result in the written test the applicant was 

called upon to appear in the physical efficiency test vide call 

letter dated 10-5-05 to be held on 10-6-05 at Maligaon Railway 

Stadium at 6.30 am. The said call letter dated 10-5-05 was 
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issd 	Assistant Secretary for Chairman, Railway ) 

Recruitment Board, Guwaliati. 

	

48. 	That the applicant participated in the  physical efficiency test 

dated 10-6-2005 and this lime also he came out successilil and - 

as such owing to his success in the physical efficiency test a call 'J 

letter dated 10-6-05 was issued by the Assistant Secretary for 

Chairman Railway Recruitment Board by which letter the 

applicant was advised to attend the office of the Railway 

Recruitment Board, Station Road, Guwahati -i on 11-6-05 at 10 

AM for verification of original certificates, testimonials etc. 

- 	 A copy of the letter dated 10-6-05 is annexed 
herewith as Annexure- P to this application. 

	

4.9. 	That as advised in the letter dated 10-6-05 the applicant produced 

the required testimonials in original. The officials present in the 

office of the Railway Recruitment Boani duly ceffified the 

ceitilicates, docwnents etc. submitted by the applicant without 

mising any objection. 

	

• 4.10. 	That while the applicant was waiting for a positive result to come 

owing to his proficiency and success in the written test as well as 

the physical efficiency test he was shocked and surprised to see 

the final result of the Group-I) category for the post of 

Trackman/ Khalasi/ Helper.  II published in the newspaper Assam 
Tribune on 13-7-05 where the name of the applicant did not find 
a place. 

A copy of the result published in the newspaper 

Assam Tribune On 13-7-05 is annexed hereto as 

Annexure- to this applicatioa 
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4.11. 	That the applicant being shocked and surprised he enquired the 

matter in the office of the Chairman Railway Recruitment 

Board, Panbazar, Guwahati - I but the Office of the same could 

not given any satisflictoiy answer to the non appearance of the 

roll number of the applicant in the result sheet 

	

4.12. 	That the applicant finding no way out filed a representation dated 

54-2005 betbre the General Manager, N.F. Railway, Maligaon, 

Chairman, Railway Recruitment Board, Panbazar, Guwahati -1 

etc. praying to review the result of Group —D examinatIon in 

order to consider the case of the applicant but till date no positive - 

steps have been forthcoming in order to consider the case of the 

pplicant 

• The applicant craves leave of this llon'ble 

Tribunal to produce the aibresaid representation 

dated 5-8-2005 at the time of hearing of this 

application. 

4.13. 	That the applicant states that finally he could gather from the 

office of the Respondent authorities that his case was rejected on 

the ground that in the original transfer certificate produced by 

the applicant the countersign of the Inspector of Schools, 

Kamrup District Circle was not present Having come to know 

the applicant immediately took steps to take the signature of the 

Inspector of Schools, Kamrup District Circle and produced the 

same beibre the Chairman, Railway recruitment Board, 

Guwahati, but the said respondent declined to consider the case 

of the applicant It is specifically stated that when the original 

certificate was issued to the applicant it was not the formality that 

the said certificate should bear the coimtersign of the Inspector of 

Schools and as such the applicant was not at all aware of the. 

same. 

A copy of the transfer certificate is annexed 

herewith as Annexure -1-i of this application. 
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4.14. 	That the applicant most respectfully states that he was not aware >' 

• 

	

	 of the tijct that the Original certificate of the applicant should 

bear the countersign of the Inspector of Schools. In I act the 

• 	 competent authority present at the time of verification did not 

• 	 make a whisper to the applicant that the certificate should bear 

the countersign of the Inspector of Schools, neitherin the 

advertisement nor in the individual cali letters issued to the 

- applicant it was mentioned that certificate should bear the 

countersign 

	

4.15. 	That the applicant states that the competent authority at the  time 

of verification gave opportunity to the other candidates who had 

little deficis which can be cured and after that, cases of those 

candidates were considered by the authorities but the respondent 

authorities fluiled to consider the case of the applicant for the 

reasons best known to them. Applicant was not given the 

opportunity to rectify the defect (if any) which could easily be 

cured. Therefore the applicant has approached this IIon'ble 

Tribunal for redressal of his grievances. 

	

4.16. 	That the applicant states that the similarly situated persons 

approached this Hon'ble Tribunal for redressai of the giievance 

mentioned above by filing an Original Application No. 220 of 

2005- This Hon'ble Tribunal afler hearing the parties has been 

pleased to pass an order on 244-2005 directing the, applicant to 

file a fresh representation before the competent authority 

pointing out all the above circumstances within a pendd of one 

week and the same will be duly considered by the competent 

authority and appropriate orders will be passed in accordance 

with law within a period of one month thereafter. The Hon'ble 

Tribunal further directed that if the appointmcnls have not 

already been made to all the existing vacancies, one vacancy 

must be reserved till a decision is taken on the representation to 

be submitted and communicated to the applicant 
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The applicant is also on similar footing and therefore he seeks a 

similar order as given in the aforesaid Ok No. 220 of 2005. 

A copy of the order dated 24-8-2005 is annexed 

herewith as Annexnre - j.to this application. 

5. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS 

	

51. 	For that the applicant being eligible and having been qualified in 

the written test and physical efficiency test his case should have 

been considered by the authorities but the respondent authoritiies 

have acted illegally and arbitrarily in dropping the name of the 

applicant from the final select list ignoring his proficiency. 

	

5.2. 	For that the applicant being qualified in the written test as well as 

	

• 	the physical efficiency test had the tegitimateexpectation that his 

case would be considered for appointment in Group —I) category 

but the respondent authorities by depriving the legitimate right of 

the applicant did not select the applicant for the reasons best 

known to them and as such the authority is entitled to direction 

from this Hon'ble Tribunal to appoint the applicant in the Group- 

	

• 	D category in the North East Fmnti r Railway. 

	

5.3. 	For that the applicant is a deserving candidate 11w the recruitment 

of Group —D ctegory as he has passed the written test as well as 

physical efficiency test. But the respondent authorities committed 

grave error of law as well as facts in not selecting the applicant 

finally. Therefore the applicant is entitled to a direction for 

nclusion of his name in the final select list. 

[I 

	

5.4. 	For that there are vacancies of (iroup-D category in the various 

• divisions of the North East Frontier Railway and as such a 

direction may be given to accommodate the applicant in a vacant 

post of Group —I) category the applicant being eligible and 

qualified for that job. 
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5.5. 	For that no cogent reasons has been cited by the respondent 

authorities as to non inclusion of the name in the final select list 

of recruitment of Group —D category and as such the Hon'ble 

Tribunal may be pleased to direct the respondent authorities more 

particularly the Ciainnan, Railway Recruitment Board to 

immediately recrwt the applicant in Group —1) category in the 

North East Frontier Railway. 

	

5.6. 	For that the Railway Recruitment Board acted arbitrarily, 

unreasonably while making the final select list where the name of 

the applicant should have been appeared he being passed the 

written test, physical proficiency test and 'he was called for to 

appear before the Railway Recruitment Board. Guwabati —1 for 

verification of the original certificate. No reasons has been cited 

by the 'respondent for denying the applicant his legitimate 

appointment in Group —D category. 

	

5.7. 	For that if at all the countersign of the Inspector of schools was 

required the original certificate of the applicant, the applicant 

should have been given the opportunity to cure his defect and as 

such the authority acted in a whimsical and capricious manner in 

denying the applicant to cure the minor defect in the certificate. 

The call letter dated '10-6-2005 (Annexure - ) for documents 

verification bears no clause that the certificate should be 

countersigned by competent authority. The clause -2 of the Call 

Letter reflects that the applicant should bring the original Class - 

VIII standard certificate issued by the competent authority for 

verification and accordingly the applicant submitted the same as 

directed in the clause -2 of the said call letter. Therefore this 

Hon'ble Tribunal may be pleased to direct the respondent 

authorities to consider the case of the applicant by curing the 

defect in the original certificate. 

S 

t 



6. DETAILS OF REMEDIES EXHAUSTEJ)i 

That the applicant declares that he has no other alternative remedy than to 

come under the protective hands of this Hon'ble TribunaL 

7, MATTERS NOT PREViOUSLY FiLED, OR PENDING BEFORE ANY 

OTHER COURT: 

The applicant further declares that he has not filed any application, writ 

petition or suit in respect of the subject matter of the instant application 

before any other Cowl; authority or any other bench of the Hon'ble 

Tribunal nor any such application, wiit petition or suit is pending before 

any of them. 

8. RELIEF SOUGHT FOR: 

Under the facts and circumstances slated above, the applicant humbly and 

most respectfully prays that the instant application, be admitted, relevant 

records be called for and upon hearing the parties, on the cause or causes 

that may be shown, be pleased to grant the following relief to the applicant 

to direct the respondent authorities to immediately select the 

applicant in the fmal select list for the recruitment of Group -D 

category for the post of Trackinan! Khalasi/ Helper -II etc. lying 

vacant in the No,lh East Frontier Railway. 

to, direct the 'respondent authorities to immediately appoint the 

applicant in the Group -I) category. 

to direct the respondents to give an opportunity to the applicant to 

rectilv the defects (if any) in the original certificates and thereafter 

given appointment to the applicant 

Cost of the application and/or 

any other relief to which the applicant is entitled under the flicts and 

circumstances of the case and as may be deem fit and pr per by this 

IIon'ble Tnl,unal. 

9. INTERIM ORDER PRAYED FOR: 

Pending disposal of the instant application the applicant prays for an 

interim order directing the respondent authorities to keep one post vacant of 

(Group-D) category for the post of Trackman/ Khalasi/ helper-Il etc. in the 

S 



Jo  

North East Frontier Railway and/or pass such further order or orders as this 

l{on'ble Tribunal deem fit and proper. 

10. 	............ ... ... ...... ........................... .

., 

Ii. PARTICULARS OF TFtE LPO. 	 cj 
(t) 	LP.O. NO. 

(II) DATE:. 

(Ill) PAYABLE AT: 	GUWAHATI 

12. LEST OF ENCLOSURES: 

Asstatedmlhelndex. 
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!, Shr Abhay Kumr Dos, Son of Shri Banti Rm Des, 

rcsdcnt of ViIt & P.O. Dihina In the Ditrict of Kmrup, 

Am do hereby solemnly affirm that whatVer stated in thIs  

application are, true to the best of my knowIede and helif. 
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Railway Recruitment Board :: Guwahati 
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THE ASSAM TRIBUNE. GUWAHATI 9 

StationRoad, Guwahati — 781 001 
Phone : 0361 .2540815 
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10443134 30843211 21(43343 '414*3301 - 28(03334 20*433*0 40*83406 46843411 54*34*0 4511481* 204830*5 31143133 150437*4 15443771 11443341 

4(0430(4 100(3110 45443140 48*43114 35*141(4 3(544111 40084240 20314201 .4044435* 11044334 310043*4 154*4400 10184417 - 314*4*4) 0*444470 

48484477 45084410 41044148 48444*70 41454482 48844714 35444*03 154*4*77 
4044417* 15004180 31041011 15400044 114*0061 38444340 40101211 

*84*522* 31468304 1544(414 4484*530 11044610 088*54(7 1*0*5016. 
3146570* $410l14 45414417 410(5441 454(3351 1884(113 1884141* 4*40101* 

1044*030 15*60034 1041*040 11*44101 35404(10 4844*1(1 0(44(204 0844830* - 3841(134 2841*543 1541(572 41844413 4480*711 3(444132 35440333 

101(1101 1608(8(1 11441230 210170*4 414*7044 11417014 110*7101 45047111 1*81(21 21417111 15407(74 35407180 43441201 (8817204 
20047218 

41457314 4545728* 154570*3 3(547428 11161145 11*41814 - 414471*8 28487(83 p85178(0 41411747 	45447713 	25447123 	(1447524 30447142 300*7*4* 

451(4(34 380(8204 31483211 0*148001 414(0221 0144*344 454441(1 	05461501 	108Il70 45168*81 	32411004 4101(071 15441137 45441270 	28411111 

41061344 	(018*173 	(8018483 41058173 	4541)424 	(801037 0 31108714 	11411771 151(11(8 	25400015 	25441801 	15061133 	30411134 414(0181 	45470301 

41470401 	40470437 4147(100 	11872470 	25472142 	4(472(18 	11071803 	25*7241* 	21473000 	•0473840 	01473201 	40473510 ,  *5*70150 45415075 	.5413(00 

34472(20 15471184 41*72(70 40872152 3(173300 3(4732(8 35073308 	35*133(1 	154734(3 	(5415447 	4.01131(1 	I.M. 40472703 	25473114 	11072144 

454744(4 	(5414083 31*74067 	1(074058 	45474(81 	110743(3 	35474412 	415744(5 45074123 	45014437 	*0071.504 	45*74.478 	45474511 	110741(4 	3047414* 

11474(11 	10*74444 14474703 41*74711 	41474734 00474712 - 35474*78 20*743)5 454710(1 	45*75000 004710(5 	 35176053 30071(11 (1073(1* 	15075317 

.1  . 45471*30 1547(117 16*71638 4*471512 45471025 4(470711 45*75718 45471004 35074411 35*01415 (0170173 36176007 45*78001 41471030 1(47100* 

35*78(00 41*78(11 45074(0* 1*17(327 3147*305 11*7*317 11*11331 11474221' 
45474334 41(7*358 40*71*18 (5174444 41071440 55478503 05*7(411 

(*07*134 45471044 43*71514 31078*12 35*71(33 40471883 45418111 . 40877023 11477044 45417071 -35077133 45117113 25*17211 15077211; 40017218 

28171218 (5477234 14*77011 44437231 21*77248 15872(3 34077214 - 4047124* 45*71304 (1417370 151711(3 
14077317 21477341 11471003' 11*77533 

11407544 11407141 31013141 18477734 35477(01 3547144 41077148 31177021 30477110 4(408005 35678215 4(4783*4 38475302 0147(314 	 (0475422 

14471420 1107*4*1 410714*4 - 11471504 45471*11 11471*11 10471517 - 10406*22. 45475010 14415351 	1047112X 01071311 20470430 45171443 30*70411 

48*114*4 41470144 4141(412 14478440 3541870) 4440000* 400400)1 3840013* 1(000185 40000235 - 1(0*2273 118303*5 454*0403 45010471 13*40(7* 

184*0034 3104644* 15440710 48*10111 11*80810 38400*14 
1140(0(3 188*1300 4448(322 450871(8 3510(131 ' 3*041738 45441751 45411111 4541(804 

05*41)43 48141003 114*22(0 11442114 414*2401 (8412434 13012100 11017511 -41*00048 - 45082581 450531(7 11403137 354*3140 21113110 41*13333 

30843243 40413421 31443774 11043804 154034*1 (1004243 41404433 
.38414440 18454543 41154(77 25404710- 45144542 38415311 25110407 40*1(44* 

204*8107 214*871* 1(448531 4114513* - 31(00(70 11414201 24444438 34*18142 14411453 24111733 111*7003 441170*7 - 11431201 21447271 *44*7441 

14407461 341114*4 34487844 14*07441 
14*417*1 44117823 10113436 246*7112 04457141 14*81083 14600107 1*400223 11111254 2414*303 44444443 

5448*830 1411*1(5 *444*540 14051048 244*8820 44488733 2441174* 44011782, 44(85*07 '44111813 44153103 14450*01 14411034 44410114 (4*10134 

(4480240 i*8107.4d 44880454 14480827 14410(31 4481488 14410702 10007(1 1  44110*27 34480*1* 34010101 -. 14111001 1408(003 141*1513 144)1038 

441,1143 14(81311 ' 444*1337 144)1341 	044)1347 14(1(801 34881713 44111180 1  141111fl 21811111 	24(13(1* 84482183 41*13407 	 144*3(40 3448214* 

24611017 44512*03 	 TOTAL • 4652 .,)-" 

Call totters are b0I7!tp3tChed by Registered Post to oil the shove candid es individually for oppeatiflg in the Physical Ernciency Test indicating the 

dole place and reporting time for PET. However, tony candidate does not recoin call letter. he/she may report so person so RRB. Guovahati o92L9295 -

04/06/2005 and 09/06/2005 from I OQhOurst2ThOO.h0032s along svith counter foil of 
the call letter of Written Examtnatsofl. RRB. Guwahoti will not be 

0sie for Postal delay or wrong delivery. 

\Vhile every C37C has been 131100 000 ptepating she above resoill, SIOC R2ilsv2yttCCr0iI(05 llr,l. (.uWill2ti, o,-ilI not be ,cspon*ibk tar .sn tp0gr3t7hiC3I 

: I,4r 2nd o:4..2'.'0S (ho light to rectify the errors 2nd nttsi151000. if ally. 

Such 
for ho job. on itlegst considoralion.  

®R 



No. RRB/G/41/I0. 

- Annexute F 

RALWAY RECRthTMENT BOARD. GUWAHAT 
STATJQN ROAQj.QUWAHATi-781 OQI 

CALL LETTER for DOCUMENT VERIF!CATION 
Date: 10 06i200 

To, 

ABHAY KUMAR DAS 
VILL- D11-11NA P0- DIHIND VIA BAIHAIA, 
DIST- KAMRUP ASSAM 

ASSAM Pin - 781382. 

Roll No.: 	23002053 

Sub.: 	Recruitmcnt/Sekction for the post of Group - I) 
under Catcgor No.OlLof EmpJoyrnent Notice No. 1/203. 

As you have qualified in the Physical Efficiency Test, you are hereby advised to attend the office of 

Railway Recruitment Board, Station Road. Guwahali-781001, Assam, on 1110612005 at 10:00 A.M. for 

verification of original certificates, testimonials etc. 

This Call Letter does not in itself entitle you for selection. 

You should bring your original VIII Standard or above Certificate issued by the competent authonty 
for verification of your date of birth, educational qualification etc. You should also bring all of'your 
original certificates and marks-sheets of Matriculation and onwards issued by the respective 
Board/Council/UnherSity along with experience and other certificates, caste certificate, if any. if the 

• originals of above certificates/marks-sheets have not been received from respective 
• Board/Council/University, then provisional pass certificate and marks-sheets issued by the 

respective Board/Council/University should be produced. 

You are also directed to bring the Attested Photostat copies of all original certificates and marks-
sheets and other certificates along with the originals. 

You may be subjted to re-examination during the process of verification of documents etc. 
and you should come prepared for the same. 

Your attendance may be required for more than one day (i.e. date as mentioned above) and you 
should come preped for that. 

Request for postponement of the date / venue mentioned above will not be considered and no 

further chance will he given. 

If you are in service please bring "NO Objection Certificate' from your employer, fa;kng which you 
will not be considered for the post. 

'8. Approaching Chairman, RRB and/or his Secretary directly or indirectly by a candidate or anybody 
on his/her behalf rquesting undue conideratian for the recruitment will render a candidate hable 
for disqualification. 

9. (For SC/ST candidates only) 
On production of this letter you are entit'ed to.travei free by thc Railway in Second Class from RANGIA Statn 

to GUWAHATI Station and hack. This pass will he valid up to 2010812005. 

(Authority: Railway BOrd's letter no. E(NG)ll-84/RSC/122, date'd 23/11/84). 

\\ 

ASSSI.Mt1iCRETARY 



Anexue- 	- 
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• 
Railway Recruitment oard Guwariati 

Station hoad , Gu*thtI — 781 001 

Result of Cateaorvflo.O1 of Centralized Employment Notice No  12003 Grouo - Dl for the Post of Trackman I Khalasl I Heloer —IL 

eir pert ormance in the Written Examlnatlonheld on 09/I 1d2003. 16.1 1/2003.05/ 212004 and 12/12/2004, Physical Efftcency Test (PET) was conducted from 1CV6/200V 
jwahatl and from 10166/2005 to 17/06i2005 at ati?t&, The Candldate ua1ifted ln:the PET were called for Verification of Documents, conducted Inthe Office of RRI3 

j06/2005 to 24/0612005 and 04/0712005 to 10/07/2005: After VerificiAtidii-of-D6cur ents, followIng 2670 numbers of candidates have beO3t provisionally found eligible fo 
bjocttofulfllllng ofoll ellgIbUlty.cnndltlon9 laId down In thèEmployment NóttèNo. 1/2003. . 
panelled Cant.idatea 1* beln9 ser4 6 the'soncerned authority for onward procelalt g Caitdidatoa v II bo mt mated lndlvrdually by Drisionol Peraonj Off c.rs of Tirnruk a 

Alipurduar and Katihr Dh4alon of N.F,.Raliway, rpgárdlng Date & Time of reportlr g for Medical Cxorninallonatc. 	.
- 

Roll Numbera are ersanged In ascending order IU' t six laltsl and NOT In order of Merit 

I 4l24919 1 11249173.1 41249399 I 11249401 1 21249402 • 1 41249506 I 4124*542 I 412491 

eeriifi/ k? te

!Idvocafe

ue copy 

2500G6 I 11250530 I I 

/ 

4-94 

on Page 1l 

2J/- 



Annexure- 

I 

I 	 • 	 ' 
••1 gx -. 

Railway Rperuitnent oard 	Guwartatr 
Station iod, 	i*ahJati - 781 001 

I - 
Phoneb36  

Re8utt of Category N0.01 of C.ntrallzad Employment Notice Nô1f2003 
irperformanco In theWrftton Examnationheld on 0911 1/2003, 1 0.1 1/2003.051 

Grouo - D for th'st ofTrckmn I Khatasl I HeIoeriL 
212004 and 12/12/2004, Phystcal EfticoncyTest (PET) was conducted from 1O/O6t20 

4wahatl and from 10/6612005 to 17/06/2005 at )atIMr. The Canddate* 	iIá)ifled Inthe PET were c&Ied for Verificallon of Documents, conductednthe Office of RR 

j06l2005 to 24106/2005 	nd04/07/2005 to 107/2005: After Vedl!160Oh.of.Dc~cur i ents, followIng 2670 numbers of candidates have beélt provisionally found eligible to 

Aject to fulfilling of all elIglbUltycnndltlons laid down In the EmploymentNotIceNo 1/2003 
anölled Canldatee liMing se't fu ,the'oncerned auO oil 	foroflwaTd proâ,saii g. Cai.didotoa v:2l ba Intimated individually by.DMsional PersonJ Qfficers ofTirmuki 

 -- and Katihar Division of N F Railway, rgardlng Date & Time of reportl 
Roll Numbers are arranged In eacendlna order (Li 

for Medical 	xomlnailon etc 

t itx.lalts and NOT In order of MerIt 
/ 

23302048 
43000261 43000312 13000397 .13000398 33000440 13000410 13000114 13000890 13000891 13091174 13009069 33001131 43001815 

/I02052 23002054 23002068. 23002069 '13002073 13002074 13002079 23002333. 130023o3 .43002562 2,ai' 4347828  13002995 13003244 33003.491 

413003613. 13003651 13003724 23003779 .43003811 23003898 13003961. 13004058 230041121 3300416 13004502 43004966 33094601 •3300816 23004848 

/
13004913 43006196 13006311 '3005390. 43005880 13006987 13008607, 23006079 13006607 12)06106 13006838 43006997 13007023 43007102 13007412 

13007515 33007522 .13007651: 13008368 43008150 23908904 13006667 1009125 133009162 42609252 13009939 23010517 23010720 43010759 43011301 

23011360 .130,1J417. 4301133 43011710 .13011716 23011721 . 1391920 1.1301111M 13012067 14012102 23011103 43012394 43012.591 43012856 

13012661 1012884 13013029: 1301137 13013138 13341 fY391 3382.,  13013418 113013466 4301373 130137.78 1301,4140. 13014150 43014153 13914208 

13014285. .13014292 13014586 13014634 43016277 43016381 09671( 13016117 1 43016655 43015896 	1 33015923 23016029. 6100 23016255 13016333 

33016606 2301655) 13071T7 4301.7176 43017185 1301719? 13017241 23017604 13017743 018631 13018712 13018713 43018732 43018799 43019604 - 

23019645 13019978 13020019 13020212 .13020224 13020260 13020267 13020269 13020350 13020358 13020763 ,2302OOL.  139210.26 13021677 43021651 

33021659 13021666 13021683, 13023549 1 13023601 13023608 13023838 .13023840 43023641 23023859 43024227 22026852 12027265 12026028 12030502 1i' 

42032259 • 14034643 44034660 14034981 -. 44036161 1403772 14035178  2403578 9  3403581,4 14035967 44036141 14036584 3.4037302 14037308 - 	44d37732 •4403783 2403809$ 44036148 24036241 34038900 . 14038072 .14030059. 14039064 114039076 .14039121 24039145 14039171 4403916, 44039190 

, 14039201 24039301' 24039308. 32039603 22039863 42040121: .1040124' .12040483 3204055.5 4204065.4 32040709 42040877 3204 1329 32042400 

• 	22042454 1204475 12042498  12043296 4204?79. 22043560 .22043932 420440a5 42044297 4204468 12044611 12044.41 42044576, 12045029 

10461Q1 42045166 .22045.421 . 3204SM :3204 	7r :2204630 42046.&I . 13046481 43016818 23046856, 1304703 1304t300 4.3047317 

13041333 23048071 448364 

K43 

 

•43041346 ,4304929& 13049Ib, 430496.. 430.49970 43050268 23050342. .430'50376 1305087 46050713 25050127 

46051267 26059514 35062  350623.05 .4105310 460834 l4Q43411 46054i3 45053414 25053420' 25053421 26053422 35053423 35053.443 

450S4 4806441 4506442.I  4806411 -4500097 26085012 .105.8Q$$ 2606513 15055660 45056024 ,25056095 1605660t 25087026 35051053 

35057S9 4508711$ 15057302 .46061368. 18068509 260688f7 :45469723. 4509141. 45051913 .46060194 4$06015 .45060595 60763 

45060799 4506113 450a24 45062313' 48062523 35063360 36063151.,. 5063&6 1606412 35064160 45064575 35064866 45°°1 3508559 3 

15061134. 15067991. 26067210 35067363 16067642 48067841 . 46048080. .48068633. 45068938 46068953 45069290 16009758 .4506. .25010269 2 

N4307~6241 45072*63 43012958,, 33072993 1307380$,. 33073610 33073968 . 43013970 33014156, 23074167 33074438 43075161 33075190 43.075217 23018234  

43076261 33075586, 43075646 33076681 33076701 13076708 43075755 33079821 • 2357834U 240760S , 44U1UU 310735 410181 	 7O Jrn 311081071 
• 	 -39082111. 2108261.1 	21062701 - 11083220 41034484' 41eu739: 11054142 2108532- 41085167 41085281 	49085524 41080070 11086551 	21086859 

41081675. 41088189 41088847 41089284- 41089454:  11089820 41090048. 41090333 2109072k .  2109101 	i1091248j 11091616 4109166 	11091663 41001717 

- 4 05.2?78 •_21092804 41092881 3109299,9-. 11093461 	41063761 	41093766 41094200 11095173 . 41095178 	410951, ) 2109S500 410950 	41095667 	2103561.7 

11095638 41095696 4109577 • 31096793 41095825- 49095866 11096022 • 41094974 11096276 	410963.45 	41090472 41096515. 	41096659 41096710 	11096802 

41097373 41097619, 11097778 	410917t. 	11037335 • 40097976, 41097988 41088692 41098093 41098507 . 41099635. 41099651, 41.100040 41100276 41100455 - 

11,100411 	21105074 	41101393, .16101741 	12192073. 42102078 	22102178 	12102316 	42102416 	12102783 	12102829 	22102919 	22102920 	12103162 	32103.316 

12103845 	12104298 	22104670 	22106886 22WT0T 42107503' 22107616 	(21076W 	12100028 	1210818 J22108940  .12109984 	12110259 	13111093 	131111.95 

23111329 	43111330 	13111340 	13111349 	13111365 	1311135.1 .23111431. 23111973 	23112296 	131123381 23112767 	23112804 	13113.411 	43113932 	3j114000 _ 
13114230 	13116646 	43115829, 23116203, 13116369 	33116883 	23517466 	23111479 	43118115 	1311816T13118576 	23119076 	13119321 .23199335 	33120241 

- 1312008 	43120304 	13120329 	1312040 	33120188 	13120631 • . 23121S2. .33121262 . 13121461 1 43122217 	2312265.0 	23122710 	4312302 	13123048 	1312314 
2312371 	

23123768... 13124082 	13124116. • 13124 1 9  . 23124250 	23124301. ­431243461 13124433 1 4312438 1' 43115173 	13125.700 	1312$4)8 	13125r671 	43125534 

43125565 	13125961 	23126974 	13125999 	13126065 	331260" 	13126194. 13126279 . 43126511 1 43126512 1_43127011 	13127013 	13127121 	13127328 	53127739 

23127822 	23125052 	13123111 	13128443 	13121637 	13128639 	13128737, 43128778.1 13128790 	53129411 	43129547. . 13129793 	23130501 	133051. 13131053 

13131251 	13131260 _1 13131668 	23131866 	33131889 , 13131949 	43132736 	43132759 1, 4313301,6. I 4i:33507 1 13133641 . 43133842 	13133843 	13134190 	33134119 
- 43134182 23134187 	1313438 	13134601 43134700 	1313486,9 	43135031. 44131172 	24131252 	

. 
131312 	14137349 	24137406 	24137557 	14137959 	44130300 

34138585 	141136910 . 34138526- 44138999 24139421 	44139677 . 44139584; 44139676 	14139756 f4414025.1 	14540749 . 14140786 	44140937 	14141075 24144051 

24141087 	44141263 	44141569, 14141610. 24141720 	14541913 .44141843. . .24142126 .44142244 , .111423ii2. 12143186 	12943233 	2214343,6 	22143452 	12143539 

1214368 9 	42943708 42143741 	42143981....421 44154 	42144322:. .221 4443....:221.444k8 •1211-44.3 	12144587 	12141943 .22145823-. .32145916 	32145949 	22146472 

: 1214716 	12147308. 42147392 4214744* 42141108, 42147816, -  12147916. .22141178 .42148077. T'iTh:ii-  421 48234 32148671 	12148861 	22149202 	2214930 

22949356, 	12149365;- 22149 5 0 • 12149'S3 , 421497Z$ '  .14150124 • 43150754 48151020 . _13151096 	43151304 	43151379 43155471 	4315153 1 	13151599 	13151836 
• 	

931519(5 	1316278 13152823 • 23152831 13163128 , 131 5344* .131637AO, 43153844 •36164080  35154004 	45194305. 15154344 455813 46155125 15155826 

45155841 	3516605.5 36166101 	16156168 16166652, 38167141. 45167152, 	 46157602 451580)6 	25158121 ,1S16112 45169075. 36159202 	35169314 

__, 45160013 35160094. 45150496 381S0548 36160656 .38160682 .4613072! 	 1616077. 46160774 35160776 4isoise 25160191 23160804 .45161024 

45161972 45161076... 16161973 35162298 15962780 46182)64 . 16163116 . 45163,$47 ' .18163710 45163760 35164647 35165023 • 16166370 4$166884 481674$ _. 
4516745* 3516763.4 4516779,2 38168017 46168890 . 3616958$ 	15169717 	16986718 	45169674 46170471. 35171124  1 48171340 	16171354 	15171386 	15172133 

45172226 46172306 36112316 	16173046 11 48174121 	16174241 46174411i 36178109 	16178781 	3575821 	43176256 1 33176405 43176961 2317695 - 43176001 

43177902 43177005 3317703 33177054,,:

R'41 .2167~3. 

 43177067_ 231 77077 331770*1 431T006. 33177125 23117171 23177112. -331 77114. 131 77 1 77  33117171 

43117229 23177231 331772!.0 4317729* 	'33177385 .331173U. 331 77 39 	33177393 33177826 33176053 43178100 43176102 33171184 4317*300 -  

33118445 13118998 43178959 33179195 	3317962? 4317632 • 2318003 	33180006 43180103 44180474 44180650 44161277 441818.15 44182554 

34 182858 - 44182923 2418354 4418369.1. 	14183912 411b7602 	4119164 	21192974 	4.1192140 41193282 - 41193656 	11194730 19195094 41195333 

11196062 	11197162 	11197584 41187642 	41197947 4919849) 	1119867 	11199063 	11159520 	212001S 41200202 	21200356 41203.430 	412036.46 

2120374V. 41205.373 41205683 	11206794,. 	412076(4 41208603 2120940 	412090Q1 	11203098 	II2l0jj 11212978 	11213043 41213677 31213164 

41214.221 	11216067 	11216461 	41216729. 	11211011 	41217011 	4121109 .• 41217701 	11218061 	4121Q'9 	11219174 	4121975.9. 41219925 	21222445 - 
• 25222602 11223410 41224432 41224544 .41226699 .21226280 41225358 	1122903 	41229934 .  41230186 • 41231213 41231296 	11231304 41231380 	21231411 

41232283 4123235.1 	41232439 . 41232633 '.21233530 1123354j. 	 3516,. 4123374 	11236061 	11237875 . 41239095 45 2414,60 41241716 	19241074 	41242402 

11242642 21242181 	21242871 	41242969 .1124316 11243165-3685.- . 1124436 	41244749 	11244935. 1124 503 4 1 24550  41246054 4124612 	41246239 
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	 Annexure- 
 

4 ee- 

I., 	

S 

	

f, 

,kX k 	 SCHOOL 

Trans 	Certificate 
Scrial No.— Datef 	19 '9: 	

ZY 
 

CERTII11D that Sri/Sriniati  

Son/Daughter of 	J'11?./—r' 	<'t . 	 an inhabitant of IN 

' 	Viliage/To,n 	i' AA 	 P.O. 	
si 

• P.S 	 in the District of 	A , r.. ../, left the 

	

/>pt School on!'.-.19 	/ 	.. 

FIis/Hr age/date of birth as per School Admission Registeris'_ ' 

year'_monthY days on _/ . He/She 

was reading in class 	(It) and had/had noLpassed the Ecamination 	3 
: 	

:' 0 lot promotion to class 	. L.( .... E::;All sums due by lii/her have been 
paide viz fees up to 	.' L:' .....................date 

r h1 - 	 i 	
I 	

•• 

	

Character— 	:J 
Reasons for leaving— i) TJnvoidahle clinge (fResicl °  

	

ii) Ill health. 	 ve U  
-.A k 	

— 0;9,  

• 	iii) Completion of Sc4'sh?e, 
_.iv) Minor reasons. 	 • 

He1ei1 

fl/ 
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH. 

Original. Application No. 220 of 2005. 

Date of Orden This, the 24th Day of August, 2005. 

THE 110N'BLE MR. JUSTICE G. SIVARAJANI VICE CHAIRNAN. 

Sri Jayanta Roy 
S/o Late Jyotish 
Resident of West 
Railway Quarter 
Guwahati- 11. 

By Sr.Advocate 
Mr.A,Sarma, 

Ch. Roy 
Gotanagar, Malgaon 

No.219(B) 
...•" Applicant. 

Mr.N,Diftta & Advocates 	Ms.B.Bhuyan 	& 

Versus - 

1. The Union of India 
represented by. the Secretary 
to the Govt. of India 
Ministry of Railway 
New Delhi. 

®  
je Yr/b 	2. The General Manager 

Maligáon, Guwahati-li. 
North East Frontier Railwj 

- 	 . The Chairman 
Railway Recruitment Board 
Station Road, Guwahati-781001, 

4. The Assistant Secretary 
Railway Recruitment Board 

• 	 Station Road-, Guwahati-781001. Respondents. 

'4o  

By Mr.J ,L,Sarkar, Railway Counsel. 

0 R D E R (ORALJ 

SIVAR3AN, I). (V.C1 

Pursuant to an advertisement published in the 

Assam Tribune on 10,72003 for recruitment to Group 'D 

category pest lying vac.t in the N.F.Railway, the 



2 

applicant submitted application for one such post. He 

•
appeared in the writ±en test. on 9,11.2003, the result of 

which was published on 27.4.2005; the applicant was called 

fo r the physical efficiency test on 10,5.2005 to be 

conducted on 10.6.2005. He appeared in the physical 

efficiency test. The applicaflt'IaS called for verification 

of original records on 11.6.2005 and heappeared before the 

Railway Recruitment Board, Guwahati with the original. 

• documents for verifiCatiOfl,The grievance of the applicant 

is that his name did not appear in the select list 

I ublished on 13.7.2005. The applicant made a representation 

b fore the authorities on .1.8.2005 (Annexure-J). Since 

/ here was no response from the respondents1 the applicant 

has filed this O.A. 

'2. 	
' Ms. B. Bhuyan, learned counsel for the applicant 

submits that the applicant had succeeded both in the 

written test and in the physical efficienCY. test and that 

he had produced all the original- documents as required to 

be p reduced befo re the Railway Rec ruitment Boa rd. The 

counsel further submits that the applicant was surprised 

that hisnaI,e did not occur In the select list.. Counsel 

further submits that it has 'come to notice of the applicant 

that his 'name was not included, in the select list for the 

reason that the original record produced by him did not 

bear the counter signature of the competent authority. 

Counsel further submits that respondents have not so' far 

disposed of the.rePreSefltati0' filed by the applicant. 

M, 
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3. 	I have also heard Mr.J.L.Sarkar, learned Railway 

counsel appea ring for the respondents. He submits that in 

the representation filed by the applicant the contention 

made as above did not find a place and that if the 

applicant files a proper representation setting out that 

aspect also, the respondents will consider the same and 

pass appropriate orders as per law. I find merit in the 

said submission. In these circumstances, I direct the 

applicant 	to 	file 	another 	representation pointing 	out 	all 

the circumstances whIch have now come to his notice within 

'period of one week 	from today. 	If. such representation is 

fied, 	the 	same will be duly considered by 	the 	competent 

( 

aut,orjty 	and appropriate 	orders 	will be 	passed' 	in 

\ 2 açkordance' 	with law 	within 	a 	period of 	one 	month 

thereafter, If the contention of the applicant that his 

name was not empanelled solely for the reason that counter 

signature of the' competent authority was not in the 

original 'document, according to me, the respondents are not 

justified for the reason that any counter signature in an 

o.riginàl document will ' tantamount 'to forging the same. 

This aspect will also be borne in mind by the respondents 

while considering the representation to be submitted by the 

appuc ant. 

The O.A. is disposed of as above at the admission 

stage itself; 

If the appointments have not already been made to 

all the existing vacancies as on today, one vacancy must be 

Qw 
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reserved till a decision is taken on the representation to 

be submitted-and communicated to the applicant. 

- 
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c. 
Union of India & Others •  

ten8eentfiIed bythe respondents: 	Qz 

The respondents most respectfully SHEWETH 

1.. 	Tha they have gone through the ór±inal application 

and hae uriderátood the contents thereof. 

24 	That the. Indian Railways pub1ish. Employment Notice 

No.1/03 (Centralized Gr.B) dated 13.6.2003 for groupD 
post inEmployment Newsdated 28.6.2003. Para 2.2.oVthe said 

advertisement stipulated : 
'2.2 Proof of Age:(a) A certificate isued by Vilith 

.. 	.• 
Cw4.j 

 

IN THE CEN RAL 	IJEVE 41BUNAL, 
• ..GUwATINca,u4ATI. 

• 	 0.A._2397ö 

• 	Shri Abhay Kr Das 
Versus 

BoardThr equivalentor(b) Matric certir1cae issueu ry 
Board or (c) School leavitig certificate counter signed by 

• 	Inspector of schools/District Education Officer otc,. 1  

"Copy of the said advertisement dated 
28.6.2003 is enclosed as Annexure R-1. 
Copy of the adbertisemnent inlAssam 
Tribune is enclosed as AnnexueR-2. 

3. 	That the employinet iioticeNo.1/O3(ifldiCatVe). 

published in the local daily "TheAssam Tibune wa only 

• / .indicative with a specific anclear indicationthat the 

advertisement contains important.poiflts only. For more 

details the Erzployment News dated 28.6.2003 shduld bereThirod 

The conditions as advertised in the Employment News 

• 	dated 28.6.2003, therefore, governs the requirements for, 

the application. The applicant has not complied with and 

• 	fulfilled the condition prescribed in para 2.2 of the 

centralised notice and as such his application is not as 

per the conditions of the advertisement. 

4.• 	That in regard to the statements made by the pplicaflt 

in paragraphs.4.1 to .4.12, the respondents state that they 
have no cbmments to offer except to assert tbath the 
applicant is put to a strict proof of his claims. 

5.. 	That in regard. to parraphS 4.13-to 4.16, the 

respondents state that the applicant cannot take the plea. 

. . P.2. . . . 

% If 
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thathe was not aware of.the conditions of the 
• 	•. . 	advertisernnt. 	 , 

. 6. 	That the rspoadonts. beg toreiterate the state- 

ment made in paragraphs 2 and, 3 of this written state-

ment above and humbly submit that the app1icátion is 

dovoid of any merit and deserves to be dismissed. 

.. . .. ... ..
. 	 . 

V1RIFIOAT1ON. 

I Shri 6"01-1,son of 

aged abot tj years, at.preent working as 	 gat 
do. hereby verify.,that the statements made in 	• 

• paragraphs 1 to 6 above are true to my knowledge. 

y 
Signature 

Sato 

Detion 

• 	 : 	 • 	 . 	 . 	

. 

• 	 . 	 . 	 . 

H H .•• 

.., 
S. 



INDIAN  
I 1 mplovmcnt Notice Nol /03 (Centralised Cr.'l)') l)ale I 3.6.21)03 

4 lIltralised 1111111oyiIicilt Notice for filling up Crotip 'I)' f)(IS(S (in I lilliati RIII%% IN 

i)alc of Issue: 28.06.2003 	 Closing Date: 28.07.2093. Time: 17.00 111(5. 
(( ) fly for ca tid idal es t ;tvi ii in And i in :i ii 

NI a haaIw knh,IIr- 	cc1) 
- 	 atid alnoul (losing I)alc 13.8.2003, lirtiC 17.1111 Ii, 

ArpIkaIioiis are invited from the citi/.ens of India and From such other peruns (ILalalcil eh!'Ihk 
by t\-1 iuislr of I Ionic affairs, Govt. of India for filling up posts in Group I) catc 'rics on 1. anal 
Railways and Production Unit(s) of Indian Rilways. The application may be sent by otdiaa 

post or can be dropped in the Application Box kept in the respective offices of listud RR Us 111)11) 

1 7.00 lit-s. ni the closing date. Applications received afler closing date and lime will in' hu 
etiterlained. The envelope containing the appiiaiion should be c le;ti - ty superscribed "A ppli' 
Rr ( iroup 'IY post" and Community to be indicated i.e. SC/SI I I(/tJk/I--crvicepin, ii. -\ 
cainlidaic should submit only one application Ibrin to an RRI3. in whose jurkdic' n he/Iie k 

desirous to appear in examination. Candidate submitting wore than one appi cat ion to Iia, 	t' it  

will not he coiisidered by that RIU3. Even if such a caiid idate gets selected iitL:dvertcntly. i 	ft 

not hu i1 Rred appointment. However, a candidate can apply to more than one RR U and lie situ 
may do SI) by scndinge,parate application to that/those RRI3s. It is clarified that each R Pt' 

lix its date of examinatioI\jdcpcndcntly based on administrative lasibility. In sonic cases 'liii: 
of ,  dil'Rment RRI3s may clashwith examination dates of other RRI3s. In that case. ii i hn thu 

candidate to decide where to appear in the examination No change of time, dale and ceni 

examination will be cntcrtaincdon any account. Candidate trying to usc itmilucnev UI (til liii 

means would be disqualified. Caijdate woula be considered for vacancies pertailpnu I 	Ii 
RRU(s) only, where he has submitted his application(s). 	The recruitment will be conditelud 
•llirnuli the Railway Recruitment BoaJs. listed below. Number of posts to be tilled on vaa it 111 ,  

• - : Railways by VW'iOUS RRI3s, designation of the post, scale of jay. medical ciassiliLli tall 
educaunnal qualification and mode of selection are also indicated belov% Ft,r inlbr iittion of IIIC 

eand idates,  

ABBREVIATiONS  
RUB •-- Railway Recruitment Board, SC Schedtilcd Caste, SI' - Scheduled lribc. OUC . ( tibia 
l tackai-d Coniniuñity. LJR - I imireserved, EXS 	EScrviceiiie,,, SUE 	Serving 16 
I lnpiu\ cc, ItEi' -. Jliysical Efficiency 'lest, . , . .•., 

I . \IINIM I IM El)I CA'I'IONAL QUALIF'ICA'l'I()N :8th ('lass Pass bun a Unuid or 
cquialeimt 

2 AGE LIMI'l'S : II IL AGE WILL BE RECKONED AS ON 01.07,2003. 

2.1 I licnppciage limit will be relaxed as under, subject to the production of requisite 
ccrliiicates, 	 - 

2,1 I By lIVE Years for SC/SI' and by TJIREE years for 0l3(' candidates in poscssii at 
\uIitI eei -ti licates issued by the competent authority. . 

2 I .2 Serving Railway Eniployecs including Casual labourers who have put in a Inininiatia ii 
'I'll RII' \"FARS service will be given age relaxation to the extant of length oC service remulircd 
k thutu subject to the age limit not exceeding 40, 43 & 45 years in case ol.Gencral, Ofl( anti 
5(751 candidates respectively. - 

- 
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2.1.3 In case of staff of Quasi Administrative Offices of Railway Organization such as RaiI'a 

('anteens. Railway Institutes and Railway Co-Operative societies who have put in 03 

	

/ 	4 	sei -vice. relaation of age will be given to the c1ant of service rendered by them subject to a 

	

- 	
. 	niaxiururn of 05 ycays and upper age limit of 35 ycars. 

2. I .4 For widows and l)ivorccd Women who have judicially separated from their husband, and 
not icinarried. will he given relaxation iii age upto 35, 38 and 40 in case of (icuicraL  
5( I caIl(hidatcS respectively. 

2. I . I t)'  II V E ycals to the candidates who had ordinarily been domiciled in the KaI ii ni 

division of the State of' Juinmu and Kashmir during the period from the 1st day () F .Iari.HtJ I 'I 

31St day of Dec.,89, subject to production of a residential certificate from the coulipticuul 
authority of the state ofiammu and Kashmir. 

2.1 	I he Upper age limit is relaxable for Ex-servicemen upto the extent ul'servicc rejidut f 

I)efnc I'oices 	pIus 3 years provided they have put in a minimum of 6 months attested su 
l-seuviccineii, who have already joined the Govt. Service on civil side alter availing of uihc, 
benclit.s giving to them. as Ex-Servicemen for further employment ctnnot claim l.x-scrvi: "i 

status lbr the purpose of this recruitment, such a person will be deemed to be civil employee and 

will accordingly be entitled to only such of the benefits like relaxation of age. etc.. as adniis'.ihlc 

to ( 'ivil Fmployces, in the normal course in accordance with the existing instructions ii' I 

regard subject to his fulfillment of the onditions governing tlic grant Of such hen: ii 

Sons/l)aughters/Wards/ of Ex-servicemen are not eligible to apply for the posts reserved hi! l\ 
SCI\iCCfliCfl. 

I .7 No age relaxation is allowed to SCIST/OBC candidates applying against LJ!lrcscrved pu'.Is. 

1 .l--- 
IbIU)OF OFAG 	 b'-V Ill 	 iãliifij PjIiE 

IF  rti iitcjssadL 	B'id1r (i.)  SchlI 	 signcdbyjpccjj,i 

F 	tul'fI)ictrict cdutiöi Officer ctç  

I'KRVICIM IN. CANII l),VFlS: This ernployniciit notice contains vacancies ri I 

lr ex-servicemen irrespective of their community against some categories. lire tcrnis Ix-

Servicemen means a person (a) who has served in any rank (whether as a combatairt or iii 'ii 
euuiubatant) in the regular Army, Navy 'or Air Iorcc of the Indian Union but does not in h 

person who has served in the l)ehnce Security Corps, the ( icuieral Reserved I .ruiuicriu' I'm c 
the I uL Sahayak Sena and the I'ara Military Forces and (h) Who has retired Irour such sci u: 

after earning his/her pension. (c) who has been released From such service on medical iu 
atirihuitable to military service or circumstances beyond his control and awarded in hitay sc ' i 

or oilier disabilit' pension or (d) who has been released otherwise than on his own request is a 
result of reduction iii such establishment or (e) the persons serving in the Armed Force 
I luilour, who on retircunent from service would come under the category of Lx-Sericemuiair. 
he I  ieiih itted to apply for re-employment one year before the completion of the specific tern iii 
cnagcmncnt and avail themselves of all concessions available to E-Servicemeri. but shall 

permitted to leave the Uniform until they complete the specified terms of cngacnienl iii Ilit 
Aruumed loices' of the Union Service l'ersonncl luo are to he discharged from mihit;II) scrviuu our 
or l!elume 30th .Punc' 2004 are eligible 10 apply l'or this advertisement. 

3.1 kx-scrvicnicn are required to cicmlv indicate all required particulars including comill , 110  

iii flue application form and enclose all docunientary proof. as required. I lowever. regardks. of 
eouiuniunity,ex-scrviccmeri will he ednsidcred only against the cx-serviccnien qumn. ii avail;'t't. 
II fIR vacancies are not available, then only ex-seryicemen belonging to those PFtI  

couuumnumnhies wlierc vacancic. are avtilabIc will he considered against the ex-survicelluen Qw:u;i. 

'V 
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JILIk 
3.2 I \-SLI viccmcn cdndiddLLs who have alicady sccurcd cmplo)mcnl undLr the L\ scr' i iii ii 

iii iii Cetitial Government in Group 'I)'. will be given only age relaxation hut will ii 'I I'e 

/ 	 cuuusideied under ex-scrviccmcn quota. 

1. slRviN(; EMPI.4OYEES: A candidate serving under any (Iovcrnment or Public Stli 

Fuiterprise/Undertaking including Railways should either apply turough proper channel Jut 

certiliuig their service details by the employer or directly to RRI3 with "No Obje(ioii 

(:eiiificale" From the employer concerned. In addition, an advance copy of such appliL 
couiuplete in all respects may be sent super scribing on the top of the apilication Al)VA lit 
('OPY"so as to reach Railway Rceruitment Board before the closing date and time specified 

5.ANI)AMAN, NIC0I3AR & LAKSIIADWEEP CANDII)ATES: Candidates belonging to 

Aunlaumn, Nicohar & Lakshadwcep Islands may he allotted examination centre. at Port Illml  
pI(wldcd suflicient number of eligible candidates apply. Such candidates should criclo ,,c a 

cerl i licate ol domicile in Andaman & Nicohar & Lakshadwecp Islands from a coiuupcicn( (ii I icci 
of the Anduinan & N icobur administrative or a certificate from a school or college last all 	Ii il 
in A udaunan. Nicobur & I ,aksluidwecp certifying that the candidate had passed his exam iii' 

from the School/College situated in Andaman Nicobar& Lakshadweep. 

(i While appl'ing to an RR[3, the candidate should indicate his prekrenc fr p(1t I 

Q 	( iauuguivan/lrackman, Khalasi/l lelper II etc. which will be considered at the time of fkrmaii ii 

- 	 panel by various RRBs based on merit. 

- 	 7.INS1RUCTJONS FOR THE CANDIDATES: 

7.1 The number of vacancies shown are provisional and are liable to be increased or dec-rc,t'.iI 
No consequential damage/loss or refund of fee will be made to the applicant on this account 

• 	
7.2 Wonucu are also eligible. They may however, note that the nature of dutis are i1rduolls and 

may involve oitdoor duties. 

- 	 73 Sckcied candidates are likely to be .pu.)stcd anywhere on the concçrned ional Railways afir 
successful cqmplction of training wherever precribed. 

74 Candidates should send their application sufficiently in advance before the closing date to hit 

R RU fur which they .  want to apply. RRI3 will not be responsible f ,: any posial.delay/wionp 

delis cry whatsoever at any stage of the selection process. 

7.5 d\I  candidates irrespective of community will be considered lbr tJ!( vacancy. I Ii 
against specific community quota, only candidates of that particular community will it 

considered. Please note- 

(a) ( asic cciii licate from comn1)etcIit authority Iur SC/S1 and Ol3C candidiies in the presci ik 

lou - ui mat have to be produced. 

h ) II time cundidates wish to be considered against a specific commilumlity quota and ii:l 1111  

CouuimnuuiUy olumn accordingly, their application will be rejected unless proof oh ci)mmumuuiv iii 
the puescribed format is enclosed. 

(c) Any subsequent representatiou lOr change of community status will not be entertained uu.d.i 

any cuicumstances 

too 
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7.6 Iklore. applying to the post. the candidates should ensure that tic/she lull Is the cIigibiht and 07, 
other criteria. The RRB would be free to reject any applicaFion not fulFilling the requisite ci itei ii 

i stage ot reeni itment and iF appointed, such candidate is liable to b suinmari ty rein 
I rt iii ;civ ice. 

8. I 	F() AllI Y: 

8.1 ( aiididatc should careli.il ly read the instructions for Fill lug up application h)rm . Appli 
shoiultt he niade on a good quality paper of size 30 ems. x 20 ems. 1Iing ONI' SIDE ()Nl \ ,I Ia 
caudidite should use the same lormat published in the Employment Notice. 'Ihe caiididaes have 

- 	 to till up icquired information in his/her OWfl handwriting. The application should be ' a 
either in Fnglish. or Hindi not in any other language duly dated and signed by hinitucu 
Application tilled in any language other than Ilindi/English and by any person iaher thaui iltu 
applicant and having any change in the format of application will lead to rejection ofapplical 

8.2 It is important to note that followlhg para (Declaration) should be copied out by candid 	ii 
his/tier own handwriting in the space provided at column no. 06 of Form No. RRI3-02 of the 
application lorni. 

rutcoIi1j)lete and correct to the best of my knowledge and belief. In the event of 
ccittutiit/dispancy In theparticulars being diId_ 

- 	 cIitIi (la 1 u!/scrvtcIbe callceikd/termiflthjj11y tiotk' 

8.3 Siituiature of' the applicant must be Specific so that same may not be copied easily. Sign; i 

in enpial letters or open letters will not be accepted and the applications having such type ut 
sigluatules will be out rightly rejected. 

8.1 (and idaic shoti Id mention "ApplIcation ForCroup 'I)' ))sls" on the. lip of the envuli 
cuuulaiuiing the application. Each cover should contain One application only. Incas mOre ltiiii 
one application are sent in one cover, all such applications will be rt.jected. 

- 	 8.5 	'Fheeaiididate should send application duly lilled in along with required document 
•Rl)tNARy l'OST, so as töreach Post B 	RihãRëruitrncnt Board, Office within the 

- 	 ct(sii date positiveJ7\plication rived 	JieTror any reason whatsoever, will u,ui 
• 

	

	 l)c considered. pecd posticourier/Rcgistered AJ) will not he acknowledged. Such Applicaikiuu 
will be deemed to have been deposited in the box provided at RRB for this purpose. 

8.6 	l'hose candidates who are debarred from appearing in any qf the RRI3s exam. need uui't 
apply unless their debaration period expires upto Closing date. 'Iheir application shall, uii'I he enteitni iicd. 

9 F(AMINA'EION FEE: 	 . 

9.1 'I lie Examination fee for unreserved and OBC Candidate is Rs.40/- (as. Forty tiit 
('andidates 'belonging to SC/ST and Ex-servicernen are fully exempted from payment ut 
exatniulal loll lees. 

9.2 1 lie I xamination fee should he paid in the form of Account pa yee Demand t)ratt/l'av 
(tutu au', Natiojialized Bank or lPO from any Post Of'lice in fvour of the Officer of' R R Ii (as 
unciutiuuied in the table of RRBs above) and payable at the R)wn of the RRI3 to which applicam ii 
is addressed. For example, it' application is made to RRB-Ahmedahad or ('hennai the 1)1) 11 1 4.m 
should he 'yahlc in favour of ssisant Secretary, RRI3-Ahrncdahad or Chennai, payable at 

AIL
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At 	 Ahmcdabad or Chcnnai as the case may be. Validity of Bank Drafl/Pav order should Ii'. 
111$IUIfl(ll11 SiX nün1hs, 

• 	- 	9.3 Applications received with cash/Cheque/Central Recruitment stamps and Money orders ill 
not be accepted and, will be treated as rejected. 

9.4 Postal rdcrs/Bank drafts issued before the date of issuc of Employment Notice and.ifkr 
closing date will not be accepted and the Application Form will he treated as rejected. 

9,5 Ihe candidates are advised to write their name and address on ilie backside of Ihe I 
I )rall/I PU and enclose it with the application form in original. 'I he details ofcxarninatioll i 
may be written in application form. Examination fe is not refundable under any circumslauccs 
including 11w the rjccted applications. 

10. ENCLOSURES: 
'Ihe Following enclosures only are to be firmly stitched along with the application form All 
enclosed certificates which are in language other than in Ilindi or English should'bc translal I 
I liiidi or English along with attested Xerox copies of originals. 

10.1 ()nc Passport size photographs (not older than 6 months) without wearing Cal' 

	

Q 	goggles/coloured glasses affixed on the application form with signature in the box bclo% il, 
photograph, Do not put any mark or signature on this photograph. No attestation of phokg14.IjllI 

	

- 	
is required. The photograph should be neatly pasted and not stapled orpinnd. 

	

• - 	
10.2 In case of SC/ST candidate, a certificate of their belonging to SC/ST  category iii the 
Following prescribed format. 

• 	 FORMAT FOR CASTE CERTIFICATE FOR SC/ST. 

"I:his is to certify that Shri/Smt./Kumari ................... son/daughter of Shri ............ Village/P uv ii 

	

- 	 in l)istricDivision .................of the State/Union lerritory . ................belongs i.ii 

	

- 	 cuuiiiiuiiily ................. which belongs to the Schcdulcd Caste/Scheduled 'Irihe." 

In CSC OFOBC candidate, a certificate of their belonging to 013C category jjn the following 
presci'ihed Ibi'nmt given with Application Form (Anncxure.0 I) 

10.3 in the case l'Ex-servicemcn & Government Servants, aEteted copy oji Ccrtilica[c Fr(II,I 
the competent authority giving their length of Service etc. 

10.4 ()nly..attestcd copy of educational qualification certificates, prooI"ol' age and ('ate 
Certificate for SC/ST/013C should be enclosed. Copies of certificates should he attested liN a 
(ai.elted Ojilicer. Original Certificate/Caste Certificate SI IOULI) NO'l' be enclosed with the 
application. , S  

10.5 No objection certificate from the employer if already employed; 

I (i. Any 'certificate, Photograph etc. received separately, subsequent to the receipt ol*appli(-:i1J.111  
will not be entertained. 

II. SERVING GOVERNMENT EMPLOYEES: ' 

Candidates sefving in Government, Quasi Governrnent offices/Organizations and instituli )ns 
can apply directly with "No Ob'ection Certificate", from their employer to avoid dclay 	h. 

• 

H 
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should apply through proper channel only. Advance copy of (lie application will he entertained 
provided the application through proper channel is received in the RRRs of lice itliin 15 days 
hoiii the closing date. Applications even if submitted through eitiployer concerned bellm. ill.  
cIusiii, date but received by RRI3 aller the closing date will not be considered. It is the 
respoiisibility of' the candidates to ensure that his/tier application is firwardcd to concerned URIS 
in time so1hat theapplication reaches the RRB office within time. 

- 	 4 

I'RlE JOURNEY RAILWAY PASS: 

A Free Second class journey Railway pass as' and where admissible will'be issued ti' hit 
candidates belonging to SC/STcommunjtjes only. All dther candidates will have to bear hlii 

expenses for appearing in the written examination/Physical efficiency test etc. 
U' 	 3 

1 M POR'I'ANT NOTE: 	. 

('andkh,tcs should have requisite academic qualification on the date ()f submission of applic:t ii Ill 

'I hose who are appearing at and/or awaiting results of' final exaininal i 'n are nt U l jilt: 
Acade,,, ic qual i heation must be ironi a recognized lns[itut ion/I foard, i utherwise caiid idatuic vi II 
he i ejected, ('andidates having higher qualification may also apply. 

H. SVIi1AIILJS & iXAMINA'J'U)N: 

The syllabus for the written exathination will be generally in conformity with the cducatiuii.si 
standard. of 8th Class.' The examination will be of objective type with multiplcchoicc of 
(luesinuns. Questions on General Knowledge and current affairs, General Intelligence, (ku - il 
Science and Mathematjcs.wjll be asked. 

IS. l)atC and venue of written examination, Physical Efficiency Test, and l)ocumcnt Vcrilicaiiuii 
will be hcd by the concerned RRB and intimated to eligible candidates by post 

The RRB at it's discretion may hold additional Written examination and/or 
interviCws or hold re-examination or cancel part or whole ofThe written examination and 
orviva-vocetests- 

Request for postponement of the examination and change of centre/venue will 
not be entertained under any circumstances, 

Questions will be in 1 -1ind 4 - Eniflish and local lapguagç(sj listed in the Vllhih 

which vi i 

'I'hcre will be single/combined written examination (s) fbllowcd by I'li i. o i 
I ilieiency lest (s) and DOCLllllCllt Verification. 

Note:- 
Adiuisskii, to the examination centre is provisional as the applicaioiis are fully 

sciutiiii,cd later. In ease a candidate does not Jul till all the requirement prescribed in ilic 
Nmplovincnt Notice, his/her candidature is liable to be rejected even at a later stage, whieii 
deficiency is noticed. Mere issue of call letter for appearing in written exam, by RRI3. 
does not confer any right for ay subscquent stage of recruitment 

OCCSS or placini' hi'. name on the panel. 	 .7 

elk 

Stool  

-. 	I 



16. lNVAL11)APpLICA1'iONS 

- 

/ The applications having any of the following deficiencies or irreguIaritic will be summarily 
ILJLCkII 

16.1. (i) Applications not submitted in prescribed format as given in this employment notice. 

'1 
16.2. tinsignedtindatcd applications/applications without thumb impression/Without, Marks of 
Identilica(jon. 

16.3, Vvi1lR)ut photos or affixing/attaching xerox copy of Photograph 

16.4. Withoutldifferent signatures in box below the Photo, and on Application form. 

I 65 Without l3ank l)raIIJPoslal Orders of requisite value and validity. Applications not tilled in 
Inglish or I lindi or not filled by candidate in his own Hand writing. 

I 60. Applications without pttrit 06 in Form No,111(I3-02 oltipplicalion 1rni, written in 
candklntc's own handwriting. 

16.8 Without proper certificates, in respect of SC/ST/OBC candidates and Ex-scrviccmen. 
('ertilicate should be obtained from the competent authority in the prescribed lorniat. 

I 6 . 9 .l7a7Ovcragedi -dates 

16.10. _______ Qu 

16.11. Applications received after 17.00 hrs. on closing date. 

I 6 12. photo copies of the certiflcates not attested by Gazetted ollicer or self-attested 
photocopies ofçertjticates. 	I 	 I 

- 	C 

16.13. More than one application in One Name or sent in one envelope. 

• 16. l'l Any other irregularity. 

17. NA1URE OF JOB OF TIlE I'OS'I'S:- 

( aiiginai1I'racJjnaii : Job is an important and prominently field job, arising out of,  ii ack 
maiiileiiance work,: including carrying heavy material and tools on Railway line, disch:, 
l'unctions ..oi watchman also to protect kaiiway track and assisting supervirs in maintcii.ni 
and prolection or Railway track. 

Klialasi/llclper 11 etc.:- The nature of job varies from one department to another. For cxainpk. 
I )iesel Khalai is required to do cleaning of locomotics/sparc Parts/work placc/liI1in nil 
n1ovcincit of heavy materials and assisting different supervisors and technicians in carrying out 
dilicrent jobs in a Piesellocomotive shed. In the case of Khalasi(TMO) it is predominantly a 
Ileki job requires to carry out unskilled and semiskilledjob arising out of and associated iili 
nicchanii.cd track maintenanc'e, operati n, including carrying material and equipment on Railwa) 

- 	. 

J 



----- 	 / 
line, dischargmg functionsofawatchinan also to protect Railway track and assistine .Supci 
and 

 
TccllniciaITs,  ilf carrying Out dillerent jobs related to track niaintcnaricc operations. 

1$. SELI'C11ON PROCEDURE: 

I H. I Selection will be based on wdttcn cxainlnatioii followed by l'hysical I iticiency 'I st 
lo 

assess the candidics physical fitness lbr the post(s). RRR reserves the right to conduct 
sci,if 

staic c.\ainhIlattoil if required. Physical Ciliciency test will be of qiialil'ying n;itiirc, 'I hcrc 
will (ii rio iiiteivjew, 

Plisicai F1'liicncy 'I st (For all Categories): 'Ihe candidate shu1d he able to perfrm 
Il lowing physical test! tasks: 

I 8.2. I Mak Candidate 

1. Sliuld be able to lift and carry 35Kg of weight for a distance of 100 meter in 2 
minutcs.jn one chance without putting the weight down and 

2. Should be able to run for a distance of 1500 meter in 7 niinutcs in one chance 

l'cimiie Cajid idate 

Should be able to lill and carry 20Kg. of weight Ir a distance of 
IOU meter in 2 minutes in one chance without putting the weight down and - 

2. 	
Should be able to run for a distance of 400 meter in 4 minutes in 

one chmncc. 

	

- 	
I 8 .3lhe apptintnrcrit of the candidates will be subject to their being found suitable nIle, 
aiitccedcmit yen licalion and medically lit as per rules. 

	

- 	
18.1 lIme selection Of candidate by Railway Recruitment Hoard does not conftrs any right ti thu 

	

• 	 candidate lbr appoilitment 

18.5 Railway Recruitment Hoard is not responsible ftr any inadvertent error. 

19. Action against andidates found guilty of Misconduct: Candidates are warned that 
fill slioiikl 1101 

Ilirnish any l)arlicufars (hat me flilse or suppress any material intorinatioii while I mltiin 
in the applicatiomi f)rm. Candidates are also warned that they should in no case 4ttcnipt to alter or 
otherwise tamper with any entry in a document or its attested/certified copy stibmiued by 

Iiicii, 
nor should tile)' submit a tampered/fl)ricated docunie,ii. if there is any inaccuracy 

ii am discm'epancy, in explanation regarding this discrepancy should be submitted. 

A candidate who is or has been found by the Railway Recruitment floard to he guilty of: 

Obtaining support for his candidature by any means or 

hu11)ersonating or. 

li'ocuring iipersoniatjon by any person or 

i.ihuii itt ing Ihbricatted docuimnen or documents which hm vu been taulipered 
%N, ii Iii 

Solo  
G1 t  tW 

ILS 
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\ l 

,. 	 / 	 A () 	ik tug StdlLIiicnts which ii C incorrect or lalsi or StiI issing iliatci iai iii lot ilidi Rm or 

( i). ResI r1in to any other irregular or iniproper means in Connection With his citidtdattin ln 
the selection, or 

(vii). I I-Sil lig unlair inians during (lie examination, or 

(vi i ). Writing ') - rekvant flatter including obscene language or pornograph c limiter. in  ilit Script(s) or. 	 5,. 

(ix). ('otumitting mischief in any other manner in the examination hail, or 

(x ). I larassing or doing bodily harm to the stall employed by the Railway Recruitment Board hit (lie cut iduci oh their test. 

(j). May, iii titidiliun o nehion titidet relevniih piovkiini 	i'U lli 	ItiIs 	iviiihir hiliti'41'lF ilI((tI(Ii(l iiliititli.jl$l,tll.$(hItf 	lhllhlll 

a lie ii isqua I ilied by the RRI) Ironi selection lbr wh icii lie is a catid idaic, or 

) 	(b). be debarred eithr permanently or lr a period decided by the R RI) from any exainnai 
selection conducted by all the RRBs. 

(c). II lie is already in service under Government, be taken under disciplinary action- uil(iL I ii 
appropriate rules. Eamination Centres will be decided by the RRI3(s) and indicatcd in call Icuc, - 	

issued to candidates(s) for appearing in written examination. 

2 I. All male candidates are liable for active Territorial Army Service in Railway units or 'iith other units as may belaid down in this behalf from time to time. 

('andidates selected for these categories aller the written test/Physical U'ti.i n 
- 	 lcst/documei .: verilication are required to pass prescribed medical exalninatijn. Ii hi 
- 	 appoiniment. 

selected candidates may he required (0 undergo training wherever necessary, with stipci I a spec i ie period and to deposit the security amount and execute an indemnity bond or agieeii iclil. 

'I. 1 lie caiiiljdaics selected may he nhsorl,ed depending on I lie Vacancies available. sticcesslmi c(lim!pletion ol prescribed Lrainiiig. 'lucy may be comisideted iii due course hut Piomotion to higher grades according to rules/orders in force from time to time. 

2. Poshmig of the selected candidates may be made as per requirement of the Indian Raila', 
the al)l)ropriatc time No particular place or Deptt. or Division of posting can be 

assurLd ti assumed, 

or any legal dispute the Jurisdicti 
~hc l -e a pa rt icu Ia rRRi3iflàted 

entralAdmuhistrativclfll)uflal covcrinp t: 

27. In the event ol'thedispute English version of the employment notice will he treated as valid. 

. 5 

-, 
SOO  
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Ac 0  28. RECRIJI1'MENi' BOARD'S DECISION FINAL: 
 

1 lie decision of RRB in all rnatteis relating to eligibility, acceptance or... rejection ui the 
applications, issue of free rail passes, penalty for false information, mode of selection, conduct of 
examination(s) and. interviews, allotment of examination centres, selection, allOtliicilt ifi P' 
selected Candidates' will he flulal and binding on the candidates and no enquiry or corrcspontkii. 

will he cntcrtincd in this connection. Candidates who submits lörgcd caste ccriilicat lur 
Scciriin eligibility and o obtaining privilege, including free travel, lhr appearing in iii 
exaluiuiation. shall be liable not only lir rejection of his cauididature br (lic iarticular rCcriiil.a ir s Ii icli lie has applied, but he shall be debarred from appearing at any examination conducted 
by any RRIJ all over the country for whole life. 

)Rl''NI': kR/tx /sai'e lint apjwlntcd any ageiils or coac/iiiig centers fm acting mi u.s be/m// ('and/i/(es are Iv(Irncg/ agtih:sl any such claims being niade bp jnfr.smls/agei, ' 
Lvaiiij,igiijø0s coiiducted by RRJJs would be niultiple-ciw ice objedilve lype and 0/Ill? ails 

isii .s/ieet,s are being used (111(1 dom/)uter ealuaiIo,, is being resorted In. C'ani//i/a(e,s' are Sd14 Iii purdt' U.S jier fllfrit. Please beivare of unscrupulous elements and do lint fall in their trap. 

For Chairmen, 
All Railway Recruitment Boards 

Indian Railways. - 

.4ti 

a$tvsp' 



/ - 	NOTE 
1. 	Vacanucs of Ex-Sciviceman given in the tabk arc not scparatc hut inc ludcd 

in the toti.d number of vacancies. 	. 
Vacancies indicatcd above are only tentative arid are subject to change. 

Name ul the I 'usi - 

Scale ul Pay 
Age in Year (As 

on I .7.2003) 
Medical 
. 

Standard 
k(ieaiu,,aI 

. 	 . 

Qualil Icatuat 
Made uf ,  

Sclecii,,i, 

(iinmi/Ii'aeL,na,, 2610 	35'10(0) 
a) Wrilici, 

• 18 to 33 years Il-I 8" Class Pass 
ex;iii 

bj IIysical _______________________ 

Khalasi/lIclper-I I etc. 2550 -- 3200 (a . . 	 . Eflicidncy 
- - 	 •. ___________________________ _________________ I cst(Pt. I 

) 



I 

rôci4 	 - 

Zona! lola! No. 
S. N. RRII I?uilii'cn'/ Post U14 SC sr OBC 

Qf  
.x- 'l1,jilicui,m Uiht' 

- PU I'acunc,es 

Gangrnan/ '\ssIt. Secrciar. 

'Frackman 1073 319 159 573 2124 425 1"t" 
• 3\1 utiiba I eniral t)i 	ii 	iia 	( )iIicc 

Kha lasi! 
C ompound. 

i 	nhai ( crItra, 
lelper II etc 76 23 II 40 150 30 Muinhai -1U(IUO. 

• Gangman/ 

Frackman 146 471 198 573 1988 398 

Fastern As(I. SecucIar 
;Khalasi/ RRI3/CiIcuua. 
helper-lI 16 13 6 13 48 9 Metro RaiIy 

• A V (oiiiptcx 
Kolkaw 

Khalasi/ 
Chillml. 'iP 

( ;K;ii tIId 

Sollill 
'I lelper-Il (.'IIep'.c & 	PlirpuIaI 

I',iistiiii .: 
74 23 35 35 347 29 U 1, 	Ka, Ro:icI 

•/(j0f;17 KsII 	iii 

(iangnianl I. Scrctar. 

i'r'acktuan 342 327 30 185 684 337 )iaiudii'aifi. 

3 (2lianditai'h I4ortl)ern 
S.c().7.79 

( Itiid 	IIourj, 
Khalasi/ Sector R-(. 
Helper-Il 63 21 28 37 149 30 Chandiuh- 

_______________________ _______________ _________________ _________ _________ ________________ •16001X. 

Northern Gangman/. Assislant Scc,eIar 

Id In flU 	0 
Trackman 137 53 II 75 276 55 ""t 	uauar 

iai was 	no. - 	
. C 	I. 

 8000 , P. 

• Gangrnan/ 

Northeast 
Trackinan 966 386 579 644 / 2575 515 Assislanl Sccrctar 

(ihi 7 RRl3usvahati. 
.I rontier 

Khalast/ 
StII()fl Roid. 
( iu 	altat i 	7M I 001 

•Ici __ .-- 29 
Gangman/ 

Trackman 884 245 65 442 3636 327 Assistanl Scerelar) 
U U 1/1 hc,iiiai 

0 ( licuna I Southern Khalasi/  

Helper-Il 27 08 02 .33 50 30 
.Slc: 

(lieii,-(dflJO34. 

South (iangmau/ 3250 . 350 225 675 2500 500 
Central 1rackman 	• ASSII. Scc,ctar. 

U U I3/Scciipidcrahad. 
7 Scctiiidciahud Khnlnsi/ 63 37 II • 34 125 25 

IUtSI 	I (iiipks, 

I klper-I I 
I ast- Khalasi/ 21 07 24 33 65 33 

Scci,ilc,aI,a,I-
5ow 17.  

coast !J? _ . 
23, 07 Khalasi/ • 03 32 45 09 ASSIt, Sceictars 

8 

....... 

A mcr 
North 

..... 

I-lclper-I I RRIJ/ AInicr. - 
Western 	• . 	• 	. 2010. Nehru Marg. 

- Ajnicr • 30500 I 

s' 



40 

	

/ . 	- 	

- i-' 	
4c. •- r 

-- 	_._.SL..._LL 	.'I 	 - • 

Khalasi/ 49 15 09 22 
- East It 	I 	II neiper-1i rjc,,,,jnur,ancsnwar 

Coast 
Rail Vihar, I3DA.. 

- - Rental Colony, P.O. 
9 Rhubanesliwar Khalasi/ 59 18 13 28 118 24 SE. Railway 

South Helper-Il Project Coniplc. 
- 	 - Eastern C handrashckarpur. 

- 

. 

7000I 

Khalasi/ Nil Nil 200 Nil 200 - 	 - 

Allahabad North 	- Helper-Il 
Central 0 	1 

Asstt, Secretary 
-, - RRIt/Allahahad. 

'" • l)RM.s Aiiiictirc 
fluilding. 	- 

- Nawab Yusu F Road, 
Khalasi/ 50 38 02 • 	 46 136 Allahahad-21 1001. 

DLW Helper-il 

Gangrnan/ 1012 314 Nil 563 189 - 

East 'l'rackman 
Central 

. 
,\. Sci,retary 

I 	1 Patna K R13/l'a(iia. 
Khalasi/ 12 33 Nil 10 55 II Mchendrughat. 

Helper-il .. Patna. E00004.., 

Khalasi/ 21 05 15 09 50 - 	10 Member Secretary. 

:12 Bangalore South Helper-Il . ll3/l3angalore. 
Western - - l. Miller Road. 

- - . Bmore560046. 

Khalasi/ 24 14 08 04 50 JO 
- 

. l'Ielper-I I - • . Asstt. Secrelary. 
RRIVRho1hII. 

- . East Railwa 
West- . 

Ccnt ra I. - 
Near Rail oiv 

13 l3hopal .• 	- - Stai ion. 
. 

- lllupal. 	I2621110. 

South Klittlu/ 119 66 32 18 205 II - 

East 	- Hclper-1I . 

Central - - 
S  -- 

(Jangman/ 534 263 131 472 1400 344 A'sfl 	Secretary 
• 	

- 'l'racknian . KIt I I/Aliiiicil;ih;irl. 
. r'iri 	llui,i 

14 Ahmedabad Western 	- 

- 

- 

- 

Mecr (Jautre. 
KhaIas/ 39 19 09 33 100 20 Railwiv Station. 
Helper-Il - . 	 . Ahmedahid- _______ 

S 3X0002. 

- Gangman/ Nil Nil 355 Nil 355 71 East Trackman 
Central 0 

. 
Member Secretary. 

Khalasi/ 	- Nil Nil 45 Nil 45 RRfl/Ranehi. 

Helper-I I S  

- RaiIwa 	(-)l lucer s 

15 Rmclii (:oinplex. 
Ranchi 	fl,'4uP(i I 

- (Jlutrkliantl ) 

Khalasi/ 25 8 10 12 55 II - South Helper-li . 
do 

Eastern 

#1 

-- 	•1 

95 	I 9 Member Secretary, 
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RAt VAY !E(R(IlTE NI  
'çia 	 L! LiJ!V 1L2%Jiil 

wm-k 

_ 

	

- 

• 	 .. 	 ( 

R1'\ILWAY RECRU FI'fVIIN'1' 13()i\RJ) (ii .J WAI ivrT' 
001 

[ 	07of 003_(hitlka(j- 

IM'FE OF PUBLICA1'ION: 	2I06/20(13 
1)ATE OF CLOSIN(;: 	 28/07/2903 

Applicaliotis .1 re iiniftd in the j)iescril,ed Iniiiat enclose(l (to he neatly typed on good Iluafily A--I / foolscap ie paper using one side uiil ) from eligible imidia,, Nationals fm the following tcmi)oI -arv posts, likels to be pelmaneilt, 
in (ii North East Fromitier Railway. Al)l)licat(jons COlillilete in all resliects along with ICquuI'c(I euclosuics slimilil tic sent to the ASSIS1'ANl -  SECRElARY, RAILWAy RECJUJj - ui ENI' IIOARI), SIAlION ROAD, (;l IWAIIAlI-78 1(1(11, ASSA l,I, l, onli,iai- IIOSI iiiil, SO as to teach the Boa id's office on or behite 28/07/20113_ lime aliplit at inns taim also lie di upped in (he Apjilica(ioi, BUN kejit. in the RRII office up to 17:110 hours of 28/07/2003. A special ucla atiun of b 0a s will be granted for the candidates of Antla,nan and Nkobar. lsia,,d. 

. NAME (ill tIE  v 
I'O.SI 	AN I) 

SCAI.I.,  OF I'y r 

J)4pt. 1Sh 192 76  I iiukni:in, 

1(s.2G1O - 3540/- 
168 68 102 

RNY  92 36 54 - API).! tOO 41 61- 
it 

Dy. (:srE/j\I Vt! 
221- 88- 132-r - 

- 1)3' 01 02 
HM.2550 - 3200/. 

 

-. - 

0.1 
Al'l ) i (I-I 02, 03 

04. 02 a 03 

S-IJkt. 1t1 
Kilt 

N(C I)k.sf Stied 
04 

10 

02, 03 

11 f.\l(, 	J)j 
03 

- 
 

11%.255() - 320w- C (IV 	(htit 	Ig •U 
I 

- -- 
05 02 . (13 

And 
(II HI 02 

Shed, 
R 01 0 

Ut 	l)lisl 
I SIn ii. 	- KI ( 2 0 . III 	- Ut 

QV - 'I 	 Iii ij!jn 
loraIlCgpi- jcs. Class VIII passed. (Physically handicapped persons are no( eligible) 

ILQN.ft!: 

	

- (a) 	For SC/S'i7jLsSl No Cas3,jgIa1j,t Ices 

For (iencral/013C candidates: Rs40,uo (kupecs forts-) oi,I- 
o 	 (iiiclsi'c of postal clIarL'cs) in Ili 	torin f IP(.)/ Bank I) raft. 	 ti  

The examinjitioll fees/Postai charges are noi1-rcfujIdjh1C It should be paid in the iorii of a ci od 
Demand Draft of any Nationalized Bank or Crosscd Indian Postal Ordcr (made on or alter the date of 
pimbi ication of this not i heat ion but before the closing d:Ue of receipt ol app! cat ion) dr:i ii in iavo:i r 
of, "RAILWAY RECIUiT1FNl' BOAR!). GU WAI -IA1l" 	The. Bank omIt should be pa able at 
"G UWAI4A1J" and IPO should be Payable at "GPO. GU\VA1 I A'Il" I PO/D[ obtal n':d (art icr lo the 
date of publication of the Eniployiiici,t Joticc or alter the closiiij date will hot he accc1tcd 

IllS ADV1 I1S1 - IVIF.N - I' CONJAl 
Ml'Lo' MENI NFV.S DiVlEjj 2 

i; flui IN F 
rr-I YEARN J 	liii:,) 

U ( V 
i tO-IA I. UI 	-417..  r'ilI(I1 

(4.; 
" 

127 127- 636 18 	ii ii - 	I Its-lU 15'- 
113 • 113 564 
60 60. 302 - 
(iS 68 338 
147 	- 117 735 17  

02 02 10 IN - ii H - I Ils1952i. 

iiT jT 
03 Iii 15 

03 

 

03 15 	- - 
03 1i3 15 
116 06 30 I 	1 	33 	-- - 

lii i)J 16 	- 

02 02 08 

02 02 4)8 

42 4)2 O R  

4 



1\L 	 tV 
7- 

RALAY RECRUIITET BOARD 
GU1AflAT 

APPLICATION FORM 
(l'o Iu'fi!hri! hi she (,ai,eIuIaii' in I,is/h'r o,sn !sandiiuising) 

Please tnk ( V  ) wherever reqalirc(1 

Community: 	Uk 	SC f s  1 
- lø. 	 Division (only one) 
The Chairman. 	 I____________________________________________ 
Railway Recruitment Board, 
Station Road. GuntIiati-78J OOl 

I lrcby apply for recruitment in Group - D in N. F. Railway in response to 
Employment Notice No.01/2003 .datcd 2810612003. 
Please enter in BLOCK CAPITAL LETTERS. Please tick (V) wherever required 
I. Category No. 	 limp Notice No. 	1/2003 

I. A. l'osi 	Group - I) 

(a 	1racktnau 	 (b) Klmlasi / I Icler * U 	 (C) IJotli 
Si. l'rctt.rncc ui the Post (if any): 

I. C. Chpi4 of Division (Only ONE) 
Finsukia/.urndiimg/ Rangia/ Alipurduar Jn./Katihar 

I. U. Medium of Exum 	. 	 I lindi 	English 	Regional 

(3. Name 

Datec? L1.....LJ21:Ji.kt.. '1 [3.bNationality 
 

13.c ReLiçion 	i 77 

2.,1Iix Your re\xmt l'aspurt 
Size photo 
(S7c4cmX5cni) 

	

4. 	i\piic;t • Siii:iirir 

I 	' 

5. 	husbands 11111...... HL 	. 	1 	iiit,iitiuiU lUnn;lui,yjMijrqied 

7a Nearest RIy. Staon 

UR 	OBC [—sC 
. si 	

8.a 	SubCaste .........................I haile encbsed OBC cetilicaro w1h non.creamy bisr as per precnbed Joriat 
(hst thin OR) 

Sb Seek Age r ,etaxat,o,i wider 	
. 	,. . 	. 	Judicially Separated 	.1 & I 

	

spedlied in mp tkAe) 	
s 	st 	

I Divorced 	 Ex SM 	Railway Employee 

9Edu._Qti:ulifica1ion Uimivcrsity/ Board 	. Year Subjects Marks (%) &Diviscr 

—r 

Lorumns U tor LdUCAhonal Qualifications shoild comply with ninirnurn requirements specified-in Employment Notice 

Roll No. 
Iur 0111cc use) 

(ii I. No. (lr ()Ilicc use) 



- Cgi Ilture 

Place: 

Date: 

0 

- 

I (j Name of Post ollice / Bank 
	

Serial No & D 	
Amount (Rs.) 

Marks of Identification 	i. 

2.  
For serving Railway employees 	

13. If you are an Ex serviceman, state Unit 

14 List of O 11 CiOStji05 (as qpplicabh,) ....... 

....... 

	

---.----- 	 - 

-;;----- .---- 

IS. Dcc/ur(,/j(,/, : I un4Icrst,Ld that in the event of ml luation given herci being fbund liL or incorrect, my candj(Jattlre for, the post is liable o be CANCELLEI) 
and in (lie ('vent Of Wrong 

statement I (liSCrepanc in I)arliculars being (ICICCtC(I alicr my aI ) I )oi , ltiI , eiil my Services arc liable to be iiRMiN1t'I'Et) without liotice. 

... 

1- Qumpie SlgnaLU5 
ii, running script (signatures in Block letters shall PJQUALY the candidate) 

	

1. 	
: •2. 	

3., 

	

4. 	

6 

.. ..... ..

r..-- j 


